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President’s
Assent to Bills

(vi) G.S.R. 1761 dated the 12th
December, 1964.
[Placed in Library. See No. LT-

3740/64],

12.05 hrs.

STATEMENTS FOR INCLUSION 1IN THE
SIXTEENTH REPORT OF THE ESTI-
MATES COMMITTEE.

Shri A. C. Guha (Barasat): I beg to
lay on the Table the following state-
ments showing replies to the recom-
mendations of the Estimates Commit-
tee which were not furnished by Gov-
ernment in time for inclusion in the
relevant report:

(i) Statement showing the replies
to the recommendation No. 7
of the Hundred and Tenth
Report of the Estimates Com-
mittee (Second Lok Sabha)
which was included in Chap-
ter IV of the Sixteenth Re-
port of the Estimates Com-
mittee (Third Lok Sabha).

(ii) Statement showing the re-
plies to the recommendation
No. 78 of the Hundred and
Twelfth Report of the Esti-
mates Committee (Second
Lok Sabha) which was includ-
ed in Chapter IV of the
Sixteenth Report of the Esti-
mates Committee (Third Lok
Sabha).

12.05% hrs

COMMITTEE ON ABSENCE OF
MEMBERS FROM SITTINGS OF
THE HOUSE
MiINUTES OF ELEVENTH SITTING
Shri Khadilkar (Khed): I beg to lay
on the Table the Minutes of the
Eleventh Sitting of the Committee on
Absence of Members from the Sittings
of the House held during the current

Session.

12.06 hrs.

PRESIDENT'S ASSENT TQO BILLS
Secretary: Sir, I lay on the Table

the following four Bills passed by the

Houses of Parliament during the cur-

rent Session and assented to by the

PAUSA 3, 1886 (SAKA)
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of Members from
Sittings of House
President since a report was last made
to the House on the 21st December,
1964:—

(1) The Appropriation
Bill, 1964;

(2) The Mineral Oils (Additional
Duties of Excise and Customs)
Amendment Bill, 1964;

(3) The Kerala Appropriation
Bill, 1964:

(4) The Wealth-tax (Amendment),
Bill, 1964.

(No. 6)

12,064 hrs,

LEAVE OF ABSENCE OF MEMBERS
FROM SITTINGS OF HOUSE

Mr. Speaker: The Committee on Ab-
sence of Members from the Sittings of
the House in their Eleventh Report
have recomrmended that leave of ab-
sence be granted to the following
Members for the periods indicated in
the Report:—

(1) Shri A. Javaraman 7th  Septemter to
3rd October 1964
(Ninth Session).

16th Novemter to
th December, 1964
Tenth Session).

(3) Dr. Panjabrao S. 16th November to
Deshmukh. 8th December, 1964

(Tenth Session).
(4) ShriRavi Narayan 16th November to
Reddi. 24th December, 1964

(Tenth Sessicn).

16th  Ncvember to
24th December.1964
(Tenth Session}.

(6) Dr. L.M. Singhvi 16th November to

24th December,

(2) ShriR.S. Pandey

(5) Shri Maheswar
Naik.

1964 (Tenth Session)
(7) ShriBakar Ali  27th Nevember to
Mirza. 18th  December,
1964 (Tenth Ses-
sion).
(8) Shri Ghvasuddin 16th  November to
Ahmed. 24th December,
1964 (Tenth Ses-
sion).

(o) Shri Vijavasinhrao oth  December 1o

Ramrao Dafle. 24th  December.
1964  (Tenth Ses-
sion).

(10) ShriPriva Gupta 16th Nevomber to
2z2nd December,
1964 (Tenth Ses-
sion).
16th  November to

(11) Shri Dasaratha
Deb. 7ith December. 1964
(Tenth Session).
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Shri Hari Vishnu Kamath (Hoshan-
gabad): On a point of information. I
support the recomrmendation of the
committee that these Members should
be granted leave. But I want some in-
formation about hon. Members who
have fallen ill. Of course, the House is
naturally concerned about the four
Members who have fallen ill and who
have asked for leave up to the end of
this session. [ hope their illness is
nothing to be worried about........

Shri Nambiar (Tiruchirapalli):
Nothing to be worried about.

Shri Hari Vishnu Kamath: ......
because they have asked for leave up
to the end of the session.

Shri Nambiar: There is nothing to
worry about. (Laughter),

Shri Hari Vishnu Kamath: It is not
a matter for laughter, We do not
know the position, because it is a long
period of leave which has been asked
for and recommended, and they have
asked for leave in advance up to the
end of the current session. That
means that they have asked for leave
for more than a month. I hope that
they are well looked after and well
treated, and they will come here for
the next session.

Mr. Speaker: We hope that the ill-
ness would end during the recess,

Is it the pleasure of the House that
the recommendations of the Committee
be accepted?

Several Hon. Members: Yes.

Mr. Speaker: The Members would
be informed accordingly.

12.08 hrs. .
RE: STATEMENT BY PRIME
MINISTER
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